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COMPLIANCE REPORT OF THE HOr{,BLE TRIBT'NAL

oRDER DATED 22.1o'2o,,g, oN BETTALF ol'

RAJASTIIAN STATE POLLUTION CONTROL BOARD'

I, Amit Sharma S/o Dr' Sushil Narayan Sharma' aged 48 years'

at present working as Regional Officer, Rajasthan State Pollution

Control Board, Pali (Raj.) do, hereby submits the compliance report

as follows:-

1) That the Hon:ble Tribunal by order dated 22.10.2019 diccted

inter‐ alia as f0110WS:―       .          :

`■力t tte StatC POr"●。.cOntroI BOα,ゼ rRSPC3J:ooた
:ntO

″r ma"たら taたo CPproPttαte aC"Orl:れ αccOrdαnce w“た

こα″αnd」餃mtsh α J01nt Jucttα:αnd αc"on ta■en rcPoた

in  the  mα自にr  
“

だtたIn  οne  Ftoれ th  by  c‐mai:  at

ル dt“翼αrnga～οrp.in."

That in compliance to the direction passed by this Hon'ble

Tribunal, the State Board makes following submissions:

It is submitted that the grievance submitted in said

application before the Honble Tribunal is basically related

with use of agr"iculture land for non agriculture purposes,

encroachment on government land & public road and \i/

2)

pollution due to brick baking activity. 蝸
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ii. A joint inspection of the disputed site was conducted by the

ofhcials ofRSPCB and revenue deparknent on Ll/12/20L9.

On the basis of observations made during the course of

inspection, a letter was issued to the District Collector, PaIi

to take action for removal of encroachment and provide the

action taken report to the State Board' so that the same

can be submitted before this Hon'ble Tribunal' The photo

copy ofjoint i::spection report and letter dated L7 /L2l2OL9

are annexed herewith and marked as Aunexure-R/ 1

(Collectively).

iii. That the Sub Divisional Magistrate Pali vide letter dated

3l.L2.2Olg informed that in respect of removal of

encroachment at Khasra no' 564 of village Mandia report

has been obtained from Revenue Inspector (RI) Mandali' As

per contents of said report, encroachment on public road

has been removed and no brick baking (Kazawa) activity is

being carried out at site. The photo copy of letter dated

3L 112/2olg of Sub Divisionai Magistrate Pali and report of

revenue inspector, Mandali are annexed herewith and

marked as Annexure-R/2 (Collecttvelyl

3) That in the light of submissions made herein above, it is

requested that the compliance report may kindly be taken on

record and the original application may kindly disposed of wittt

respect to the State Board.
\,

(Amit Sharma)

Reeional Officer. RSPCB,

ffig'*
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